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t£NATioNAL LABOUR    COMMISSION'S 
RECOMMENDATIONS 

-427. SHRI LAL K. ADVANI  : SHRI 
SUNDAR SINGH 

BHANDARI : SHRI J. P. 
YADAV  : SHRI N. K. 
SHEJWALKAR : 

Will the Minister of LABOUR AND 
REHABILITATION;  
Tfl̂ t be pleased to state the recom- 
mendations of the National Labour 
Commission which have been given statutory 
form and by when the remaining are likelv to 
be given such form ?] 

 

t[MEDICAL    FACILITIES FOR    COAL 
MINERS 

*428. SHRI RAM SAHAI : Will the 
Minister of LABOUR AND RE-
HABILITATION  be 
pleased to state : 

(a) whether the report of the expert 
committee which was appointed to give 
suggestions in regard to the medical facilities 
to be provided to the coal miners has been 
received; and 

<b) if so. what are the specific suggestion 
of the committee in this regard ?] 

 
 

t,|THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND 
REHABILITATION/  

 (SHRI BALGOVIND 
VERMA): The Commission's recom-
mendations relating to contract labour have 
already been given statutory form. As for other 
recommendations, it is not possible to indicate, 
at this stage, the time by which legislative 
action, when found due, will be completed.] 

i[THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND 
REHABILITATION/  

 (SHRI BALGOVIND 
VERMA): (a) No Expert Committee was 
appointed by Government to give suggestions 
in regard to the medical facilities to be 
provided to the coal miners. 

(b) Does not arise in view of reply to part  
(a)  of the question.] 

 


